Name of Corporate Debtor: M/s. Plutus Infraventures Pvt. Ltd.
Date of initiation of CIRP: 15.03.2022
List of Creditors as on: 22.06.2022

List of secured financial creditors (other than financial creditors belonging to any class of creditors)
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1. Punjab  129.03.202{18880708 |188807083. |[Financial |188807083.38/- NA 98.55% - - 0 0 Financial Creditor under the
National |2 3.38/- 38/- Creditor category of Bank has created the|
Bank mortgage on the Land of the

[Company and Book Debts.

2. State 18.05.202|5599416.6/2552178.67/[Financial  [9500000/- NA 1.33% 3047238/- |0 Financial Creditor under the
Bank of [2 7/- - Creditor category of Bank has created the
India Charge on Stock and Book Debts

of the Company.

[Further the bank has also created
charge on Personal Property of
Smt. Samriti Dewangan




